(a) whether it is proposed to restructure shift in facteries in order to increase production or to

give employment to more persong; and
(b) ifso, the detalls thereof ?

THE MINISTER OF STATE IN THE MINISTRY OF LABOUR AND EMPLOYMENT (SHRI HARISH
RAWAT): (&) No, Sir.

(b) Does not arise.
Engagement of girl child as labour

2829. SHRI PRAKASH JAVADEKAR: Wil the Minister of LABOUR AND EMPLOYMENT be

pleased to state:

(a) whether Government has prepared any data with specific focus on engagement of girl
child, as labourers in wvarious difficult jobs like agriculture, =alt industry, carpet industry and as

domestic help; and

(b) whether the International Labour Crganization (ILO) has communicated to Government

and India specific references on explaitation of girl child, if so, the detalls thereof ?

THE MINISTER OF STATE IN THE MINISTRY OF LABOUR AND EMPLOYMENT (SHRI HARISH
RAWAT): (&) While, as per the 2001 Census, the number of warking children in the country was 1.2

crore, gender-wise and industry ~wize details are not maintained.
(b)  No, Sir.
Annual expenditure on social welfare schemes

2830. SHRI M.P. ACHUTHAN: Will the Minister of LABOUR AND EMPLOYMENT be pleased to

state:

(a) whether it is a fact that India spends just over 1 per cent of ite Grogs Domestic Praduce

(GDP) on social welfare scheme as against 20 to 30 percent of GDP spent by developed countries;

(b) whether it is also a fact that many of the poorer countries in Afica and Asia spend more

than India on Social Welfare Schemes;

(2} if so, the details of the amount spent in percentage of GDP on social welfare schemes by
major acvanced countries and developing countries in Asia and Africa;and

(d) what steps are proposed to be taken to increase the annual expenditure on social welfare

schemes for poor in urban and rural areas of the country ?

THE MINISTER OF STATE IN THE MINISTRY OF LABOUR AND EMPLOYMENT (SHRI HARISH
RAWAT): (&) to (¢) According ta information recelved from the Ministry of Finance, total combined
expenditure of Central and State Governments on saocial services in 2008-09 (BE) wes Rs. 6.72
percent of GDP at current market prices. Social services include education; sports; art and culture;

medical and public health; family welfare; water supply and sanitation; housing ; urban development;
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welfare of 3Cs, STs and OBCs; labour and labaur welfare; social security and welfare; nutrition, relief

on account of natural calamities etc.

The availakle international comparicon of expenditures as a percentage of GDP on social benefits
by General Government and Central Government as per Government Finance Statistics Year Bock,
2008 of IMF, is given below:

(As percent of GDP)

Sl Mo, Country Social Benefite Social Benefits
General Central

Gavernment Government

1. Thailand (20077 2.74(P 2.01(P)

2. Mauritius (20077 5.02 4.92

a Sauth Africa 6.21(P) .21
(2005) (2006)

4. France (2007 23.09(P) 22.16(P)

5 Germany (2007 24.63 20.67

o. LK. (2007) 12.68(P) 11.23(P)

7 U.S.A. (2007 12.200P) 9.08(F)

MN.B 1. Year to which the data relate is given in bracket.

2. (P) =Provsicnal

(d) The Gavernment haes enhanced the budget allocation for & number of social sector
schemes like, National Rural Employment Guarantee Scheme (NREGS), Rashtriya Swasthya Bima
Yojana (RSBY), Indira Awaas Yojana (IAY), Rajiv Gandhi Grameen Vidyutikaran Yojara (RGGVY),
Neticnal Rural Health Mission (NRHM) etc. in the Unian Budge 2009-10.

Setting up of ten ITls in Kerala

2831. SHRI A. VIUAYARAGHAVAN : Will the Minister of LABOUR AND EMPLOYMENT be pleased
to state:

(a) whether there is any proposal to setting up of ten [Tls in minority concentrated blocks in

Kerala; and
(b) ifso, the detalls thereof and present status of above proposal 7

(c) whether reguest had been suomitted for above [Tlg in Minority (Muslim)) concentrated
block in English/Malayalam medium sinee this is the commoen language of specific blocks identified
and to relax tenacres of land at a stretch since so much land at a stretch is not available in identified
block;

(d) the details thereof; and

(e) if 20, the steps being taken in affirmation of the above submission, if not, the reasons
therefor ?
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